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do communicate to this House the
names of the members so nominated
by Rajya Sabha."

I am to request that the concurrence of
Rajya Sabha in the said motion, and
also the names of the members of Rajya
Sabha so nominated, may be
communicated to this House."

I

"I am directed to inform you that Lok
Sabha, at its sitting held on Friday, the
26th February, 1999 adopted the
following motion:—

"That this House do recommend to
Rajya Sabha that Rajya Sabha do agree
to nominate seven members from Rajya
Sabha to asssociate with the
Committee on Public Undertakings of
the House for the term beginning on the
1st of May, 1999 and ending on the 30th
April, 2000 and do communicate to this
House the names of the members so
nominated by Rajya Sabha." " 1 am to
request that the concurrence of Rajya
Sabha in the said motion, and also the
names of the members of Rajya Sabha
so nominated, may be communicated to
this House."

III "T am directed to
inform you that Lok Sabha, at its sitting
held on Friday, the 26th February, 1999,
adopted the following motion:—

"That this House do recommend to
Rajya Sabha that Rajya Sabha do agree
to nominate ten members from Rajya
Sabha to assoicate with the Committee
on the Welfare of Scheduled Castes and
Scheduled Tribes of the House for the
term beginning on the 1st May, 1999
and ending on the 30th April, 2000 and
do communicate to this House the
names of the members so nominated by
Rajya Sabha." "1 am to request that the
concurrence of Rajya Sabha in the said
motion, and also the names of the mem-
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bers of Rajya Sabha so nominated,
may be communicated to this House."

THE VICE-CHAIRMAN (SHRI JOHN
F. FERNANDES): Now there is a
statement to he made by the Minister of
External Affairs, Shri Jaswant Singh.

STATEMENT BY MINISTER
Prime Minister's Visit to Pakistan

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI JASWANT SINGH):
Sir, the Hon'ble Prime Minister visited
Pakistan on the inaugural run of Delhi-
Lahore-Delhi bus service on February 20-
21, 1999. This historic visit was the most
significant engagement between India and
Pakistan in over a quarter of a century. It
was also the first visit undertaken by the
Prime Minister of India to Pakistan in a
decade.

Prime Minister Shri A.B. Vajpayee,
conveyed to the. people of Pakistan Indias
abiding desire for peace and amity with
them. A group of eminent Indians from all
walks of life, who accompanied the Prime
Minister to Pakistan, conveyed by their
very presence in Lahour that in the pursuit
of its policy of promoting peace and
friendship with Pakistan, the Government
of India was acting in accord with the
wishes  of its people. This visit also
provided the Prime Minister with an op-
portuirty to emphasise that India and
Pakistan must, together work to build a
eomprenensive structure of cooperation,
resolve all outstanding issues through
peaceful and direct bilateral discussions
and negotiations, and that the path of
violence was lutile and senseless. Let me
emphasise the Government's resolve to
uphold the Constitution, The unity and
territorial integrity of India will never be
compromised. The perpetrators of violence
must understand this simple truth.

Mr . Chairman in the Chair
The Prime Minister's bus journey has
captured the imagination of the people of

India, of Pakistan indeed of the world I
wish to state here that seldan has a leader
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embarked on a journey with such support
from his people and such goodwill for his
success. His arrival at Wagah, with the
Indian delegation, to be warmly received
by the Pakistan Prime Minister was a
defining moment in India-Pakistan rela-
tions.

During his stay in Pakistan, Prime
Minister held discussions with Prime
Minister Nawas Sharif, was accorded a
civic reception by the people of Lahour;
visited Gurudwara Dera Sahib; the
Samadhi of Maharaja Ranjit Singh; the
Mausoleum of Allama Iqubal and minar-e-
Pakistan. From the Minar-e-Pakistan he
assured the Pakistani people that a secure,
stable and prosperous Pakistan was in
India's interest.

Prime Minister Nawaz Sharif hosted a
banquet for our Prime Minister at the
historic Lahore Fort. The Prime Minister's
discussions with the Pakistan Prime
Minister were wide-ranging, covering the
entire range of bilateral relatiors regional
coopertion within SAARC and issues of
international concern Prime Minister Vaj-
payee emphasised that the peoples of the
two courtries desire lasting peace and an
environment where their secu city, prog-
ress and prosperity can be assured. For this
purpose, he conveyed hat it was essential
that the forces of violence and terrorism
were combatted, and the hands of the
advocates of harmony, balance and realism
strengthened for the development of good
neighbourly relations between the two
countries.

Prime Minister Vaypaye; and Pakistan
Prime Minister Nawaz Sharif signed the
Lahour Declaration. This declaration is a
landmark for the peace and security of the
two nations. The two Prime Ministers have
in the Lahore Decdaration agreed that the
two countries will intensify efforts to
resolve all issues, including the issue of
Jammu and Kashmir, through the composite
dialogue proeess; refrain from intervention
and interference in each other's internal
affairs; combat the menace of terrorsim in
all its form and manifestations;  protect
human rights;
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take immediate steps to reduce the risk c i
accidental or unauthorised use of nuclear
weapons and to discuss security con-epts
and doctrines with a view to elaborating
measures for confidence building in the
nuclear and conventional fields aimed at
prevention of confflict. The two Prime
Ministers also reaffirmed in the Lahore
Declaration their commitments to the
objectives of SAARC and to work towards
the realisation of the SAARC vision for
the year 2000 and beyond with a view to
promoting the welfare of the peoples of
their countires.

Pursuant to directives issued by the two
Prime Ministers to identify measures aimed
at promoting an environment of peace and
security between the two countries, the
Foreign Secretaries of India and Pakistan
signed a Memoradnum of Understanding on
21 February, 1999, Under this
Memorandum, the two countires have
agreed to abide by their respective unilateral
moratorium on conducting further nuclear
test explosions unless either side, in exercise
of its national sovereignty, decides that
extraordinary events have jeopardized its
supreme national interest. The Foreign
Secretaries agreed that the two countries
would remain finaly committed to
undertaking measures to reduce the risk of
accidental or unauthorised use of nuclear
weapons under their respective controls;
India and Pakistan will provide each other
with advance notification in respect of
ballistic missile flight tests and conclude a
bilateral agreement in this regard. Similarly
the two countries will engage in discussions
to conclude an agreement on the prevention
of incidents at sea, in order to ensure safety’'
of navigation by naval vessels and by
aircraft belonging to the two sides. The two
sides would also periodically review the
implementation of existing CBMs as well as
the existing communication links at
operational levels ' like the hotline between
the Directors General of Military
Operations, with a view to making these
links fail-safe and secure. Further, the two
countries would hold bilateral discussions
on security, dis-
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armament and non-proliferation issues,
within the context of negotiations on these
issues in multilateral fora. In order to
reach bilateral agreements, expents of the
two countries would meet on mutually
agreed dates before mid-1999.

The Prime Ministers also explored
avenues and areas for meaningful cooper-
ation. They agreed on the need to enhance
people-to-people contact, address
humanitarian issues and to cooperate in
technological as well as in economic
matters. They agreed that the two sides
should undertake consultations on WTO
issues with a view to coordinating respec-
tive positions, determine areas of cooper-
ation in information technology, particu-
larly for tackling problems of Y2K and
also to hold discussions on the liberalisa-
tion of visa and travel regime. Prime
Minister Vajpayee proposed the re-open-
ing of the check post on the Rajasthan-
Sindh border.

Given the urgent need to address
humanitarian issues, the Prime Ministers
agreed to appoint a two-member commit-
tee at the ministerial level to examine
matter relating to civilian detainees and
missing Prisoners of War. An official level
delegation will hold prior consultations
and will meet very soon in this regard.

In order to undertake an overall review
of the bilateral relationship, the Prime
Minister directed me and my Pakistan
counterpart to meet periodically to discuss
all issues of mutual concern, including
nuclear issues. We would like this meeting
to be held soon.

Government's approaches to Pakistan
are rooted in our national consensus. They
derive their strength from our confidence
as a mature nation dedicated to peace,
democracy and freedom. To those that
preach, practice and foment violence I
would reiterate our Prime Minister's
message: "Understand the simple truth of
the path of peace and unity."

It is our earnest hope to build on the
opportunities that are now available on
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account of the Prime Minister's historic
initiative and his commitment to put be-
hind past contentions and think of the
welfare of our children and their children.
We trust Pakistan will walk with us down
this path.

DR. MANMOHAN SINGH (Assam):
Mr. Chairman, Sir, we welcome the
measures to develop our relations with
Pakistan; The recent change in the
Government's thinking, which I sincerely
hope is a genuine change of heart, as only
recently, some months ago, some very
responsible Members of this Government
had made some very highly irresponsible
statements on this subject, after the
Pokhran tests.

We welcome the Lahore declaration.
But we must also recognise that strenuous
hard work will be necessary on both sides
if the Lahore Declaration is to go beyond a
mere public demonstration, and is to be
seen as a major change in the direction of
India-Pakistan relations. To move beyond
the symbolism of Lahore-Delhi bus
service, we need and indepth discussion
and resolution of some of the highly
complex issues which have defied solution
in the past. If a substantive progress is to
be made, both the countries will have to
control their extremist groups, and for this
a firm political commitment is necessary
on both sides.

We agree with the view that a strong,
secure and a prosperous Pakistan is in
India's interest. But the government will
have to do a lot more to convince some of
its allies in Maharashtra and some other
members of the Pariwar.

We welcome the hon. Minister's
assurance that the unity and territorial
integrity of India will never be comprom-
ised.

Sir, in the Lahore Declaration, the two
Prime Ministers have re-affirmed their
condemnation of terrorism in all its forms
and manifestations, and their determina-
tion to combat this menace. Yet, on the
eve of the Prime Minister's visit, terrorists'
act claimed the lives of 27 innocent
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persons in the Indian State of Jammu &
Kashmir. Sir, I would like to know from
the hon'ble Minister if the Prime Minister
mentioned to Mr. Nawaz Sharif, unambi-
guously, that no progress woud be possible
in these negotiations, if Pakistan persists in
aiding and abetting terrorist activities in
Jammu and Kashmir and other parts of
India? If so, what was the response of Mr.
Nawaz Sharif?

Sir, the two Prime Ministers have reaf-
firmed their commitment to the goals and
objectives of SAARC and to concert their
efforts towards the realisation of SAARC
vision for the year 2000 and beyond with a
view to promoting the welfare of the
people of South-Asia. We all know that
until now Pakistan's role has been an
obstructive one in promoting regional
cooperation in Southern Aisa. Pakistan has
been insisting that no progress can be
made in economic matters unless the core
issue of Jammu and Kshmir is resolved. I
would like to know from the hon'ble
Minister if there has been any change of
thinking on this issue on the part of
Pakistan. I would also like to know, if the
Prime Minister asked Pakistan to extend to
India the most favoured nation treatment in
matters relating to trade consistent with
Pakistan's obligation as a member of
W.T.O.? Did the Prime Minister discuss
with Mr. Nawaz Sharif the free flow of
trade between the two countries in which
both the public and private sectors could
participate on both sides? If so, what was
his response?

Sir, the Declaration commits the two
Governments to intensify their composite
and integrated dialogue process for an
early and positive outcome of the agreed
bilateral agenda. I would like to know
from the Hon'ble Minister if any time-
phasing has been worked out in this
regard. If so, can the Minister give us an
idea of the mechanism that is being
contemplated for this composite and in-
tegrated dialogue? Sir, we recognize that in
the changed nuclear environment in South-
Asia, it is necessary for the two
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countries to take immediate steps for
reducing the risk of costly or unauthorised
use of nuclear weapons and discuss
concepts and doctrines with a view to
elaborating measures for confidence-
building in the nuclear and conventional
fields. I hope a credible mechanism will be
evolved to implement this part of the
Lahore Declaration. We have always be-
lieved that India and Pakistan can and
should, through bilateral negotiations, re-
solve all outstanding issues in the spirit of
the Shimla Agreement and that third party
intervention has no role in this regard.
There have been persistent reports that
U.S. has been, behind the scene, very ative
in this process. Only this morning I saw a
statement of the U.S. Secretary of State,
which while welcoming the Indo-Pakistan
Summit result, has stated that in the
months ahead, we, that is, the U.S., would
be pressing for further stabilizing actions
in the South-Asian region. Will the hon'ble
Minister tell us what these further
stabilizing actions could be, as mentioned
by the U.S. Secretary of State?

Sir, this year we will be celebrating the
300th anniversary of the founding of the

Khalsa Panth. The birth place of Guru
Nanak, the founder of the Sikh faith, and
many historic Gurudwaras lie in Pakistan.
It is essential that the Sikh community
should be involved in the administration
and upkeep of these historic shrines and
that the pilgrims should be able to freely
visit these places. I would like to know
from the hon'ble Minister, if the Prime
Minister brought up this issue with' Mr.
Nawaz Sharif. If so, what was his re-
sponse? Thanks.

SHRI ARUN SHOURIE (Uttar Prad-
esh): Mr. Chairman, Sir, I would in part
seek clarifications from the Minister and
also through you inform the House of what
I myself saw during this visit.

SHRI SURESH PACHOURI (Madhya
Pradesh): Did you not discuss these points
in the aircraft while returning from
Pakistan?
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SHRI ARUN SHOURIE: I came by a
separate aircraft. Some more investigative
journalism is required on that side!

We are always taught that even if we
disagree, we should do so agreeably.
Listening to Dr. Manmohan Singh, I felt
that sometimes, even when we agree, we
feel obliged to do so slightly disagreeably.
In the early 90's, I always felt it to be a
curse of Indian public discourse that when,
under the leadership of the then Prime
Minister and Dr. Manmohan Singh,
revolutionary steps were taken to
rehabilitate our economy, many parties
which, when they were to be in the
Government, would lampoon those steps,
many parties which were taking the same
steps in the states and taking credit for
taking the same steps in their States, were
criticising the Central Government for
taking those steps. I have the same feeling
today when a historic step has been taken,
many of us feel obliged to belittle it, to
think of it as a mere symbolism. In fact,
Sir, 1 was quite distressed during the
course of the debate on the President's
Address to hear it being belittled with
levity in this very House in your absence.'

Now I will come to clearifications.

SHRI NILOTPAL BASU (West
Bengal): Sir, in the meeting we discussed
that we will have it by five o'clock.
Because of the extraordinary situation and
given the nature of the statement, we
thought that we would sit back. But let us
limit it to issues of clarifications. 1 mean
no reflections on the statement really.

MR. CHAIRMAN: Yes, clarifications
are required.

SHRI ARUN SHOURIE: I will read
them.

My first point is whether it is not the
case that this particular event marks great
advance on substance? Is it not the case
that documents of this kind become points
of reference to which you can hold the
countries together in the subsequent
rounds? Is it not the case that most of
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us—that certainly includes me—could not
have esxpected that a Government such as
the one in Pakistan today, would have
agreed to a document, in which it would
have committed itself to non-interference
in the internal affairs of other countries? Is
it not the case that most of us would have
wagered a great fortune in saying that the
Pakistan Government would not commit
itself to a document which would say that
the two countries would cooperate in
stamping out terrorism in all its forms,
which is what this memorandum does?
Similarly, Sir, is it not a fact that in our
expectations voiced in this very House and
the other House, just a few months ago, it
was said that the Government of the two
countries, especially our Government,
because it was the initiator, had plunged
this subcontinent in an uncontrollable arms
race? It was said that we in South Asia are
irresponsible people. Therefore, it was held
against the Government for having done
so. Yet, Sir, will the Minister not tell us
that, in the case of the US and the USSR, it
took them 37 years to come to any sort of
accord on nuclear confidence building
measures? Here, Sir, in just eight months,
have the two Governments not come to a
most far-reaching accord on that very
matter—on advance information systems,
on guided missile testing, on accidental
explosions, on accidents at sea, on a very
large number of things of this kind?

Even more important, Sir, it was just
asked by the Leader of the Opposition
whether it was not a fact that Americans
etc. were very active behind the scene. My
question to the hon. Minister would be the
opposite. Is it not a fact that the Pakistan
Government, the Pakistan Prime Minister
in particular, has twice even during the last
two weeks, stated hi; inclination to talk
directly and to move away from this
indirect talking through Washington? Is it
not a fact that-while talking of Indo-
Pakistan relations in interview to the
distinguished Editor of Indian Express he
hold Mr. Shekar Gupta “U fp € 23N
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with each other directly? Why is that we
always deal with each other—you Sir,
being from Punjab, will see the significance
of the remark—"always via Bhatinda!"

Similarly, Sir, will the Foreign Minister not
tell us that in his speech at the Banquet in
Lahore, the Prime Minister of Pakistan said
words to this effect: we sing the same songs,
we appreciate the same songs, we eat the
same food, we talk in the same language,
do we need for discovering some
Columbus? He did not say Vasco de Gama;
he did noT say Sir Walter Rallieg. He said
some "Columbus". That is the answer to
what Dr. Manmohan Singh was asking. I
would, in fact, ask: is it not a fact that,
since the Shimla Agreement was signed, the
central point of the Pakistani policy
throughout has been since the Shimla
Agreement was signed that there must be a
third-party mediation. Is it not a fact that
the British Foreign Secretary'wanted to jump
in saying it was a part of their imperial
responsibility that the US was always trying
to come in? Is it not a fact that in this
agreement ...(Interruptions) Sir, you
wanted me to seek clarifications. I am only
seeking clarifications. Is it not a fact that
after trying to bypass the Shimla
Agreement for such a long time, they have
agreed in this document to reaffirm the
Shimla Agreement, the basic point of which
was that we should talk on all matters to each
other bilaterally and directly?

Sir, questions were asked just now, and 1
would supplement the clarification that Dr.
Manmohan Singh asked on Kashmir, that 26
persons were killed even as the Prime
Minister was there. All journalists there,
including myself, learnt that this matter was
explicitly brought up...
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Sir, while it is true that Kashmir has
become a verb in their every sentence, is it
not a fact that the hon. Minister noticed—
and we noticed—a great rejsidyopm on this
very matter of Kashmir? Is it not a fact that
now because of the victory that has been
secured by successive Government since
1990 in  Kashmir, by successive
Governments in Punjab since 1984, that,
while they keep on talking of Kashmir and
solutions, which means 'give it to us', they
now see that they cannot wrest Kashmir
from India by force and they also see that
whichever Government comes to power in
India, it is not going to give Kashmir to
them in a plate? Is it not a fact, Mr.
Minister, that they see now that no third-
party, not the Organisation of Islamic
States, not the United States, not the UK,—
all of which have tried—can get them
Kashmir from us? So, is it not a fact that
now it is a more repetition of the phrase?
That this is the opportunity that we have
been waiting for, and many things have
helped, the victories ensured by our defence
forces and para-military forces in these two
States, where Pakistan has put in maximum
efforts and also the successive Governments
which came and went and this House, and
the other House, have stood firm for the
territorial integrity of the country. So, Sir, I
would merely ask as to whether it is not a
case that three things should be done now.
Three things should be done. As has been
indicated by the Minister in his statement on
the matter of Kashmir, we must continue to
be merciless in threating every effort made
by them to repeat the old policy. Is it not as
much a part of the peace process? Because
we have to convince them that there are two
roads. One road is wide open, the road of
peace. But the other road, if you try it will
be completely blocked. Is it not as much a
part of the peace process as any other thing?
Simultaneously, is it not also a fact that, on
all other matters, we should see what are the
steps that we can take unilaterally to further
the process?
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There are several other clarifications,
but I just want your permission for half-a-
minute to pay my personal tribute to three
sets of persons is differed on the very floor
of this House. The first are our officers in
this House and elsewhere, we often hear
things against our officers. In regard to the
present agreements, Dr. Manmohan Singh
was saying that this diligent work should
be continued in the future also. Sir, all of
us can testify to the work that was done by
the officers in this round. They worked up
till 2.30 A.M. one day with their Pakistani
counterparts; and the next day till 3.00
AM. I pay my tribute to them. I would,
through you, Sir, request the Foreign
Minister to compliment the Foreign
Secretary and other officials, including our
High Commissioner and the officials of
the High Commission, for the splendid
work which they did.

Secondly, through you, Sir, I want to
pay my personal tribute to Members of this
House and to Members of the other House
who went in the M.Ps. delegation to
Pakistan. I had grave apprehensions about
this visit. For personal reasons I could not
joint them even through my colleague, Mr.
Malkani had been kind enough to ask me
to join the tour. But, Sir, you would have
been proud, as you are, of Members of
your House had you heard what the
Pakistani journalists and Members of
Pakistan Assembly had to say about the
manner in which our colleagues articulated
our country's point of view. The sagacity of
Mr. Jakhar, the emotional response that
Mr. Malkani's intervention evoked, the
extreme eloquence of my friend, Mr. Arif
Mohammed Khan and of Shrimati Sushma
Swaraj. These were mentioned to me by
five or six persons who attended those
meetings. I pay my tribute to them.

Finally, I would like to pay a tribute to
the persons with whom I have differed
sharply both in this House and outside,
specially, my friend, Mr. Kuldip Nayyar.
Circumstances may well arise—as you
know, our points of view have differed
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on matters like Kashmir and Pakistan—
and circumstances may soon arise in
Pakistan when militant elements may
overpower Mr. Nawaz Sharif and others
and continue their activities and persons
like me would again be pleading for firm
steps against Pakistan, and persons like Mr.
Kuldip Nayyar would be saying, "No,
persevere with peace.” But in this
consummation, at this moment, their role
has been of considerable importance. It has
been solid and their contributions specially
valuable because they have been made in
the face of criticism of persons like me.
That is not a clarification, Sir, that is my
request to you, as a tribute to all of them.
Thank you.

SHRI GURUDAS DAS GUPTA (West
Bengal): Mr. Chairman, Sir, we have no
hesitation whatsoever in lending our
unstinted support to the move that the
present Government has taken, following
the foot-steps of its predecessor in the
direction of normalising, in the direction of
improvement, in the direction of building
up greater cooperation between our two
great neighbours. What Mr. Vajpayee has
done should have been done earlier. What
he has done is definitely unique. What he
has done has definitely contributed to the
building up of a new political environment
in this sub-continent. But they had moved
in the direction the nation wanted them to
move. There is a national consensus. And
there had been some such efforts in the
past' also. From Pokhran to Bus Trip it is a
dramatic, diametric, departure of policy.
Whether it is accepted in the House or not,
it is a sharp departure of policy
undoubtedly, whatever may be the reasons
for it. Let the hon. Minister looking after
External Affairs also kindly state whether
such an action is in consonance with some
of the statements made earlier by some of
his colleagues. We do welcome the
departure. But let him identify the
departure. We do welcome the change. But
let it be said that there is a change. What
could have been the reasons for it?
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It is for the Government to say that. But
there is definitely a change, I believe. Let
the hon. Minister state frankly that the
political conviction, political will, that is
necessary to carry it further forward, will
be there with the Government, whatever
may be the situation. There has to be a
political conviction, political will and the
Government will need that to carry that
forward because forces against Indo-Pak
cooperation, forces against Indo-Pak unity,
force against normalisation and
stabilisation of relations are there not only
in Pakistan but also in India. And the
forces are at work—Ilikely to work—to see
that the process ?hat has been initiated is
not carried forward further. Therefore,
political conviction is necessary. The
Government will do well to commit that
the Government will not be found wanting
in building up that political conviction. Sir,
the point ...(Interruption). That is the
clarification I seek of the Government. It is
for the Government to clarify that it will
not be found to be wanting in the political
conviction to carry forward that initiative.
That is the clarification, the most important
clarification. I need to have. While
welcoming unreservedly the change and
departure that is there. I would like this
Government to identify whether there has
been a change from Pokhran to Bus trip. It
has to be done. The country must be
assured. And the country will feel assured.

The hon. Minister of External Affairs
had a number of important parleys and
talks with Mr. Talbott. My question is
whether in the course of the conversation
with the American representative, the
question of our building up relations,
improvement of relations, with Pakistan,
had, at all taken place. If it had taken place,
what is his impression about the role, the
move, of the Government of America? 1
would like to know whether it, at all,
figured there. This 1is the second
clarification I seek.

The thrid and most important point is
this. Pakistan is a poor country. The
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problem of poverty, the problem of hunger,
the problem of unemployment, is as much
a national problem there—may be having a
different magnitude—as the Indians are
having, as the people of Bangladesh are
having, as the people of Nepal are having.
Therefore, we need a closer economic
cooperation and the closer economic
cooperation should follow a political
cooperation. I would like to know whether,
in the course of the discussion and
dialogue, specific proposals of economic
cooperation were discussed. If they were
not discussed, have we found out any
mechanism or system to discuss them on a
future day? Are we thinking of putting in
place some system which will carry
forward the economic cooperation?

Fourthly, there is a need for coordinated
economic development and progress.
Pakistan imports coal from Australia
whereas there is surplus coal in India. India
imports cotton from outside whereas there
is enough good cotton in Pakistan.

I would like to know whether a specific
coordination about different commodities is
being discussed or will be discussed;
whether the question of exchange of more
trade delegations, political delegations and
cultural delegations is being envisaged to
continue the process. Sir, if the defence
expenditure is not reduced in the sub-
continent—I do not know whether I am out
of tune with many of my colleagues—if the
defence expenditure is not reduced in India
as well as Pakistan, always there will be a
resource crunch. If we can reduce the
defence expenditure, we will be able to find
more resources for economic development.
Reduction of defence expenditure in India
as well as Pakistan depends to the extent
we are able to reduce the tension depends
to the extent we arc able to coordinate with
each other to combat insurgency, depends
to the extent we are able to fight against
intrusion. Therefore, it is not only a pious
desire of building up friendship
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between the two great neighbours; it is a
question of economic compulsion, it is a
question of social compulsion, and in order
to carry forward that task, it is necessary
that we will have to do that with political
conviction, with unreserved initiative.

Lastly, the important question that arises
is: "What stand has the Government of
India taken with regard to the question of
continuous inflow of insurgent elements
into India? What stand has the
Government of India taken with regard to
the question of Azad Kashmir, their
involvement, the role of the I.S.I. in a way
which threatens the security, freedom and
sovereignty of India? It is not a question of
apportionment of blame, it is not a
question of passing on the buck to them, it
is a question of coordinated effort by the
representative of the people of the two
Governments to fight against extremists
because it is well known that a small group
of people was demonstrating while our
Prime Minister was there. Therefore, it is a
question of coordinated strategy. What
about that strategy? Was it at all
discussed?

DR. BIPLAB DASGUPTA (West
Bengal): Sir, I am expressing my
happiness without any reservation on the
visit by the Prime Minister, announced by
the Minister of External Affairs. I will also
express my delight on a number of points
on which an agreement has been reached
with the Pakistani counterpart. But I
reserve my judgement as to whether it can
be called a historic visit or not on what
happens now. For example, whether there
is going to be a correct follow up of the
visit so that this visit is not taken as a flash
in the pan, so that this visit is not taken as
something the impact of which will fizzle
out with the passage of time. So, this is
what I am concentrating on in my speech.
What measures are being taken to follow-
up the visit which has made a certain
impact? One point has already been
touched by Shri Gurudas Das Gupta. But
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I will elaborate that point a bit—that you
see a change in rhetoric. The rhetoric
which is represented here is miles away
from the rhetoric which has displayed ten
months ago in the aftermath of Pokhran
blast. No longer you are talking of a pro-
active policy in Kashmir, no longer you are
talking of a hot. pursuit of the terrorists, no
longer you are sabre rattling about our
atomic power. You are now trying to treat
Pakistan as another sovereign country. We
are not saying that we have a big bomb and
they have a small bomb. That realisation
has dawned on us. After ten months, we
are talking in a language that is sobre, that
is wise and that can help is building bridges
with Pakistan. But one is to recognise it
explicitly, not implicitly. Now, what I am
saying is implicit. But it has to be
recognised explicitly that there has been a
sea-change in the rhetoric, in our policy
towards Pakistan. If it is not recognised by
all the parties in the House, by the
organisation which support various parties
outside the House, then you will not be
able to make much progress. It has to be
recognised. We have a certain disquite
about one or two things. One is this. It is
true, what the hon. Foreign Minister said,
that we have rejected third-party mediation;
absolutely right, very good. When reading
some of the reports and all that, there is a
feeling amongst us—and I am sure, the
Foreign Minister would be able to give us
a sort of an assurance—that though the
Americans were not physically present,
their invisible presence was, somewhat,
reflected in some of the reports which are
coming out. For example, there is a word
going round that the CTBT is going to be
signed within one year. Some would say
before May, before June, or before July. If
this is the case, then we must be told about
it. If, for example, the Government decides
to sign the CTBT, then, it is imperative on
the part of the Government, before it signs
the CTBT, to maintain the consensus on
Foreign Policy in the House, to come to
this House, to get the opinion of
the
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Members of the House, to get the approval
of the house first, and then to conduct the
negotiations. There should not be any
misapprehension in the mind of anybody
that such vital discussions are going on, but
we are not in the knowledge of what is
going on. Unfortunately, when our dear
friend, Jaswant Singhji, was having
discussions with Mr. Talbott. Mr. Talbott is
now coming out with all kinds of position
papers. He is even appealing to the Indians,
above the head of the Government, through
the newspapers, putting out his policies;
what is his agenda is very clearly stated.
No such reaction is coming from our
Indian counterpart. We know more about
the American policy towards India,
towards Kashmir, towards Pakistan, than
our'own policy. So, it is very important for
us to be transparent and to be explicit so
that whatever decision is taken, that
becomes a national decision based on a
national consensus, and not something
which is first signed there and then brought
to the House for post facto approval. That
is a point which I am very seriously
making.

A second point which I would like to
make is in relation to defence.

MR. CHAIRMAN: This is the third one!

DR. BIPLAB DASGUPTA: This is the
third point. Thank you.

SHRI M. VENKAIAH NAIDU
(Karnataka): Sir, the second one was an
invisible point!

DR. BIPLAB DASGUPTA: The third
point is about defence. Now, one of the
things I am looking forward to is a severe
cut in the defence expenditure in the
coming Budget, without weekning the
defence of our country. We can strengthen
our defence in many different ways. One is
by buying all kinds of armament and all
that, which is done by many countries, and
which  benefits only the arms
manufacturers in Europe, the arms
manufacturers in the United States, and
they gain at the cost of poor
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countries like ours. So, the armament
manufacturers have become one of the
largest industrialists in the world because
of the way in which they can—I use the
cold war language—influence the opinion
of many countries and make them spend
money on armaments. Another way of
reducing the defence expenditure is
through diplomacy. Diplomacy can be a
way of making it unnecessary for us to
have a large army on the border, making it
unnecessary for us to have sophisticated
arms. In that way, there should be an
important follow-up to ensure that we can
actually withdraw a part of the army and
divert as much expenditure for defence to
developing schools, hospitals, colleges and
SO on.

Is it a fourth point, Sir? The fourth
point is, there is a hint, in the Statement,
about WTO, that we must work collec-
tively in the forums like WTO. WTO is
going to review its TRIPS Agreement
within one year. There will be a Ministe-
rial-level meeting by the end of this year.
Now, we, in India, cannot do anything on
our own. Our share in the world exports is
only 0.6 per cent. Nobody will take notice
of that. It may have gone down even
further to 0.4 per cent by now. So, we can
have a significant presence in the world
arena in terms of negotiations, only if we
form blocs. Unfortunately, if you see
Europe, they have formed the European
Common Market where anybody can
travel from one part of Europe to another
part of Europe. They have adopted the
same common currency. They arc
liberalising now. The Americans have
done that through NAFTA, but, in our
country, we still have not taken any
initiative for forming a bloc.

Now I know that Pakistan had some
reservations earlier. But the success of our
Foreign Minister will also be judged by the
economic content, to what extent our
Foreign Minister is capable of persuading
Pakistan to join the rest of the South-Asia,
and we can really have a powerful South-
Asian Common Market. In Europe, during
this century there Were
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two World Wars. In these two World Wars
ten crore people died. Despite this, despite
the animosity, hostility generated during
the Wars, they have been able to come to
an undertaking because they are mature
countries and mature economies. That
economic interest preceded other things,
and they have come to form this Common
Market. In this Sub-Continent, even if you
take into account all the communal riots
which took place during this century, the
number of people who died would not
have exceeded a few lakhs. If they can
come to common agreement on economic
issues despite this scar inflicted on them...

MR. CHAIRMAN: This is not a
clarification: you are making a point.

DR. BIPLAB DASGUPTA: Priority
should be given to the South-Asian Com-
mon Market.

MR. CHAIRMAN: Is it a point or a
question?

DR. BIPLAB DASGUPTA: It is a
question. I would like to know whether
they arc taking any initiative to implement
this. Also, along with that we are building
bridges with ASEAN and other countries.
The next point would be terrorism. Again
you know, terrorism is lined with our
economy, whether in Kashmir or in the
North-East. We have the same problems
where terrorism is merged with drug
trafficking. I would also like to know from
our Foreign Minister, whether in the course
of this discussions with his Pakistani
counterpart, there was any chance of
discussing this issue also. And I would
like to know whether it has been put in the
Agenda to be discussed some time in the
future. These are some of the issues which
have been there in the minds of the people
and I would very much appreciate if these
are answered. Thank you.

MR. CHAIRMAN: Now Shri Janesh-war
Misra, not here. Shri Naresh Yadav, , not
here. Shri S. Viduthalai Vtrumbi.

SHRI S. VIDUTHALAI VIRUMBI
(Tamil Nadu): Mr. Chairman, Sir, we
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have great pleasure when we find that new
chapter has opened in the bilateral
relations between India and Pakistan. Sir,
we have differences....

MR. CHAIRMAN: Don't give a speech,
only seek clarifications.

SHRI S. VIDUTHALAI VIRUMBI: 1
am coming to the clarifications. You have
allowed other Members. I will take less
time than the time taken by the other
Members. Sir, as far as the social....

sft TRe1 Ared (@ER) : FE ey, SR Am an

MR. CHAIRMAN: I called your name,
but you were not there.

oft X9 AIE T : TG, T THRIT P g
TRT T AT, $HITT | =efT 737 21|

oY guTafy : <7 a<h1ait &1 Fare B ©

We are not inviting everybody to seek
clarifications, only one Member from each
party. Anyway, that is all right.

SHRI S. VIDUTHALAI VIRUMBI:
Even though we are having differences on
social, economic and political issues with
the treasury Benches, as far as the unity
and integrity of the country is concerned,
cutting across party lines, we want to send
the message to the world at large that we
will stand united, and we will see that we
are always united. Sir, when we go through
this issue in the suo motu statement, we
appreciate the actions as well as the
decisions taken by the Government. We
have to appreciate the actions taken by the
previous Government also. In January
1994, Pakistan more or less stopped its
relations with India. They did not want to
have even the Foreign Secretary-level
talks. But in 1996, in the month of June,
the then Prime Minister of India wrote a
letter to the Prime Minister of Pakistan to
have at least Foreign Secretary-level talks.
"Let us begin it." On such lines, he wrote a
letter. It was responded positively only
after the General Elections took place in
Pakistan. After that in the second meeting
at the Foreign Secretaries level, there was
a joint statement. In that joint statement we
had agreed for talks on several
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areas. Some of the areas, like the Tulbul
Navigation Project, Sir, creeks Project and
other areas have not been covered in this
particular agreement, that is, in the joint
statement.

Therefore, I want to know whether the
areas covered by the Joint Statement
issued after the second meeting at the
Foreign Secretary level on 23rd June, 1997
arc covered by this agreement. I want to
know that. This is the first point.

The second point is this. Before our
Prime Minister proceeded to Pakistan,
there was a Press report that the three
service Chiefs of Pakistan would call on
the Prime Minister, Shri A.B. Vajpayee, on
19th February, the first day of his stay
there. But in this statement there is no
mention regarding the meeting with the
Service Chiefs of Pakistan. We want to
know whether our Prime Minister had met
the Service Chiefs of Pakistan. If he had
met them, what was the interaction that
took place; What was the outcome of their
talks? When we meet the Service Chiefs of
other countries, we may have to extend a
reciprocal response to them. Suppose the
Pakistan Prime Minister comes here. We
have to allow our Service Chiefs to have
talks with the Pakistan Prime Minister. I
would like to know whether it would be a
healthy practice for a democracy. That
point has to be taken into account.
Therefore, I want to know whether the
Prime Minister had met the Service Chiefs
of Pakistan. if so, what was the outcome of
that meeting?

Regarding WTO, I want to say this.
After this meeting, the Foreign Secretary
of Pakistan met the Press in Pakistan and
issued some statements. In that reported
statement he had mentioned only about the
defence issues and, particularly, Jammu
and Kashmir and not any other issues.
What he had said was that a Foreign
Secretary level meeting was going to be
held in the month of March or April. In
that meeting only Jammu and Kashmir and
defence issues are going to be taken up but
one at the important
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issues that is actually agitating our mind is
the most favoured nation status. We have.
already given the most favoured nation
status to Pakistan. But as far as India is
concerned, it is still under the
consideration of Pakistan. Why did not
they give the same status to us when our
Prime Minister had gone to Pakistan? Why
do they want to keep it in abeyance? Why
do not they come to some conclusion? It is
a little bit agitating our mind. 1 would like
to know when this issue is going to be
taken up.

The Jamaat-e-Islami of Pakistan has
actually announced some '"crush India
march". It has its own effect on Jammu and
Kashmir. When we went to Pakistan to
have some cordial talks to further the
cordial relations, twenty of our people had
been murdered. I am not saying that it was
an act of Pakistan. But it was not a good
augury for us. Therefore, how are we going
to contain this thing? When we want to
contain this thing, the Pakistan Government
will also expect the same reciprocal
response from us. Therefore, the atrocities
on the minorities in India should be stopped
for maintaining cordial relations.

Firstly, I want to know the outcome of
the meeting that the Prime Minister had
with the Service Chiefs of Pakistan.
Secondly, I want to know about the most
favoured nation status.

ft urafer : sft R AT |

oYy 91 g1eq : gy=gare, J9If geey |
31TY P I8 IURI § | I8l  Teb TR
< g & g9 <faa & qamrn w2 & amg &
TR

st |9Tafd : I8 Hed B 9T TE T
.(FAY)... TRIY, IX U1 20-21 T4 & 3R
T B U W UEH A a1 W8 T
.(TAETT)..

it 9T I1E9 : AEIGY, AT WR YTfhei
BT Igd B AP AT B ..

it AT < 5 37T BT T FoIrm o | 379
MY FeRI e HiRIY, 99 |
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SHRI N. THALAVAI SUNDARAM
(Tamil Nadu): Mr. Chairman, Sir, I thank you
for giving me this opportunity to seek
clarifications on the statement. Sir, almost all
the Opposition parties criticised the
Government after the Pokhran issue. The
present position of the country is, within
eleven months of assuming office, our able
leader, the hon. Prime Minister went to
Pakistan by bus. Not only the whole country
but the whole world appreciated it. Sir, I
appreciate that the Foreign Secretaries have
agreed that the two countries would remain
firmly committed to undertaking measures to
reduce the risk of accidental or unauthorised
use of nuclear weapons under their respective
controls and India and Pakistan will provide
each other with advance notification in respect
of ballistic
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missile flight tests and conclude a" bilateral
agreement in this regard. We appreciate the
hon. Prime Minister also for this. After the
Pokhran issue, some criticisms were going on
not only in our country but also outside. Now,
the steps taken by our hon. Prime Minister and
the Foreign Secretaries of the two nations, are
very important. The statement says: "They
agreed that the two sides should undertake
consultations on WTO issues with a view to
coordinating respective positions, determine
areas of cooperation in information
technology, particularly for tackling problems
of Y2K and also to hold discussions on the
liberalisation of visa and travel regime." I
want to seek only one clarification from the
hon. Minister. Terrorist activities are going on
in Kashmir as well as in the border area of
Pakistan. I would like to know ' whether any
agreement has been entered into between
these two countries to contain the terrorist
activities. Now, I appreciate all the steps which
were taken by our hon. Prime Minister
through his visit to Pakistan. And this is a
positive de-velopment between the two
countries because after the Pokhran issue, the
entire world has been criticising that a war was
going to come between India and Pakistan.
Now, the problem has been solved by our
able Prime Minister by this journey by bus.

1 appreciate our hon. Prime Minister for
bringing about this good relationship between
India and Pakistan. I am also feeling excited
that not only within our country, but we can
also now go outside our country by bus.

SHRI KULDIP NAYYAR (Nominated):
Mr. Chairman, Sir, I personally feel very
gratified—

g GU BIBR I Al BB AT 81 T

— that such words should come from people
who denounced me the other day. I think,
commiting mistakes is humanly, but
admitting them in a-God-like quality. I very
much reciprocate the sentiments. I hope that
Arun will also realise that the
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Hindutva philosophy, which he upholds, is
also wrong in the pluralistic society of ours.
Some day he will tell me that he ' was wrong.
As I crossed the border by that bus, you can
imagine, — I had crossed the same border in
1947 on foot — so many memories came to
me. At that time, I had left behind everything
and I was on foot. I was a refugee. This time, I
was in the bus of the Prime Minister of India
with all the hopes, with all the position, which
I had built here from the beginning like any
other refugee. Now, when I look ahead, I feel
very confident, very optimistic, about the
relations between India and Pakistan. It is
because when I left my home, I had turned to
this straw-in the sea of discontent, and in the
sea of hatred and distrust—with the hope that
some day the walls of hatred would crumble.
And I am very glad that that day something
like that happened. The first clarification that
I want to seek from the Foreign Minister is
this. Before the Foreign Minister went there, he
had said in a statement — if I recall correctly
— that there might be something like a no-
war pact. Was it discussed? Is there any hope
that we i might enter into some no-war pact
with Pakistan? Secondly, was there an effort
made to delink Kashmir from the nuclear 1
issue? Was there an effort made that they
should also announce no-first-use; I wish-
another thing was also done or it should

now be done. the textbooks in Pakistan do not
really tell the real history; they ' . -distort the
history. 1 personally think that on both the
sides, the books, theirs as well as ours, should
be judged, and wherever history has been
distorted, that should be corrected. Another
thing that I
want to point out is that even today, after this
Lahore Declaration, some of the programmes
coming from that side do not reflect that spirit
of friendship. Couldn't we do something
about the official media? I am not talking about
the private media. Things have changed now.
They should get reflected in the prop-

! aganda they are making or the propagan-

da that we are doing.
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A question was raised by Dr. Manmo
han Singh as to whether something was
being done about the Gurudwaras. I was
present at a meeting between our Chief
Minister, Shri Prakash Singh Badal, and
their Chief Minister of Punjab, Shri
Shahbaz Sharif. Our Chief Minister did
raise the point whether the Gurudwaras
could be entrusted to somebody like the
SGPC. Shahbaz said that that might not be
possible but that they would constitute a
joint committee in which there could be
people from both the countries so that
Nankana Saheb, Punja Saheb and other
Gurudwaras could be taken care of and
reconstructed wherever repairs, etc. are
needed. He said that they would spend
whatever money was needed. I did ask,
"Will some of us get the opportunity to do
the kar sewa", and he said, "Yes". So,
since Shri Jaswant Singhji was not present
there, and he might have or might not have
got the record of that meeting because
there was nobody from the MEA, I thought
I would let you know that this question
was raised.

Lastly, I want to say, Sir, that the
relationship with Pakistan is a progress.

Let us not be impatient. It will evolve. Lots
of things have evolved already. Just see
what was there a few months ago, a few
weeks ago and what is there now. It was
very courageous of our Prime Minister to
have gone there. It was very courageous on
the part of Nawaz Sharif to have invited
our Prime Minister. Imagine that in the
Lahore Red Fort, Jana Gana Mana was
played for the first time in the last 51
years. The speech which Vajpayeeji made
at the Civic Reception would do any Indian
proud because he spoke very well; he
spoke from his heart and he spoke not as a
party-representative, but as the Prime
Minister of a country. I am very happy that
some of my effort—of burning candles on
the border unilaterally—has borne some
fruit. But let us be patient. I am sure, this
relation is going to go from strength to
strength.
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SHRI BALWANT SINGH
RAMOOWALIA (Uttar Pradesh): Sir, I
want to seek some very important clarifi-
cations from the hon. Minister. Does the
Government know that when visas are
issued to Pakistani people to visit India,
particularly those who are to visit Punjab,
have to face grave problems. Perhaps, he is
aware and I will, through you, bring to his
notice a few facts. Visas are issued in
Islamabad to Pakistanis visiting India,
particularly Punjab. They come to the
border, they are packed in a train from
Attari and they are then brought to Delhi
first and then, after reaching Delhi, the
Pakistanis apply for permission to go to
Punjab. They are given two weeks' visa, a
permission on stay in India. Sir, they apply
from here, and then the papers go to
Chandigarh and then they go to the
districts, Sangrur, Gurudaspur or Amrit-
sar, and then again the papers come back to
Delhi. It takes fourteen days. Sometimes,
only one day is left for the visiting
Pakistani relative to go to Malerkotla,
Sangrur or Gurdaspur. Papers go to these
places and again they come back to Delhi.
Then, they board the train from Delhi and
then they go to Amritsar.

You are creating an atmosphere of great
friendship, sobriety and cordiality, but you
see how a visitor is told to go in a train and
go to Delhi? I roally do not want to mention
these things: Before getting the papers
cleared, to go to Punjab, they have to pay
money at Delhi to the clerk saying, 'please
send my papers to Chan-

1 []Transliteration in Arabic Script.
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digarh' and then the Chandigarh office gets
money and then the district headquarters
people get money, and, on their way back,
money is to be given. You may please do
one thing; keep two-three acres of land at
Wagah border, make it a transit camp and
tell their relatives to bring the clearance
papers from Sangrur or Gurudaspur only to
Wagah so J that within two-three days, the
papers are cleared and they are sent back.
This is one thing.

Number two, Sir; a reference has been
made about Gurudwaras; very good. For
Punja Saheb and Nankana Saheb
management is required, but there are
very, very important Hindu temples also in
Pakistan, particularly Kitashraj. It is a
temple. Everytime, when Hindu brothers
from Punjab or elsewhere apply to
Pakistani  High ~ Commissioner  for
permission to go to the temples, usually,
delying tactics are adopted. You must take
it up with your counterpart so that Hindu
brothers are also permitted to visit these
shrines. With regard to the Gurudwaras,
already, some people from Great Britain,
America and Canada have come forward;
and they have some interest in the
management. It is very good if the Punjab
Chief Minister had taken this up and,
through you the things can get matured.
We also must advice on our part.

Mostly, the sufferers are writers.
Arrangements must be made for them. A
group of MPs can go there, as per the
facilities available to us as a Member of
the SAARC. MPs can go to Pakistan
without visa and they can also come to
India without visa, but the most unifying
factor has been the cultural factor, the
major role which has been played to bring
both the countries closer during the last
fifty years, despite the venom—spitting
politicians, is by the writers, artists and
singers. They have been playing their role
very, very strongly. This is so particularly
in the case of Punjab because Punjabis
have a common language, common habits
and a
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common culture between Amritsar and
Lahore, this Punjab and that Punjab. Sir, a
provision must be made that whenever a
group of ten artistes or ten writers or ten
singers wants to visit this country or that
country, they should also be permitted. 1
would like to have the response of the
Minister on this issue. Thank you, Sir.

SHRI BHUVNESH CHATURVEDI
(Rajasthan): Sir, I join the other Members
in welcoming the visit. I salute the Prime
Minister for taking a very courageous and
statesman-like action. I would like to get a
clarification from the Minister. The Lahore
Declaration and the memorandum of
understanding refer to the Shimla
Agreement which is now recognised
internationally. Why has it not been
mentioned in your statement? Was it a
deliberate or was it a decided approach?
Secondly, Sir, Pakistan extended an
appropriate welcome. But, the absence of
the defence heads and the hostile
demonstrations somewhere in Pakistan
created a trouble for us. Will the Minister
try to explain as to what is the real situation
with regard to defence officials not meeting
and about the demonstrations which took
place there? The fourth point is that our
foreign policy is based on a national
consensus. I am unable to understand as to
why the Government did not think it
prudent to include representative of the
various opposition parties in the delegation.
It is all right to include film stars,
intellectuals and others. But a real
consensus can be developed at the
Government level if you include the
opposition parties and others. There has
been a lot of talk about no-first-use, no-war
pact and all such things. But, they are
missing in the joint declaration. I would
like to get enlightened by the Foreign
Minister on what those weighty words or
sentiments were and what the outcome
was. I welcome this approach of visiting
shrines and temples. I would like to suggest
one way in this regard. For example, in
Burma we have the kabbar or Bahadur
Shah Zafar which is being looked after by
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the state representatives of both Burma
and India. If you can think of such an
action or an instrument like this, that will
be a very nice thing. We can have a joint
committee of representatives of India and
Pakistan to look after the gurudwaras and
temples as we have been doing for the last
50 years in the case of Bahadur Shah
Zafar's kabbar in Burma.

SHRI K.R. MALKANI (Delhi): Mr.
Chairman, Sir, it is a matter of great joy
that today all sections of the House are
agreed in felicitating the Prime Minister's
visit to Lahore. The hon. Minister of
External Affairs has placed before the
House an adequate and elaborate
statement. What has happened is the best
thing in Indo-Pak relations in the last 51
years. I also feel—it might sound ironic—
if there had been no Pokhran, there would
have been no Lahore. You will be
surprised as to how and why it happened.
It is the nuclear tests by India and the
nuclear tests by Pakistan which convinced
both the sides that they are nuclear powers;
and now no old-style war is possible
between them. The kind of war that we
fought in 1965 and 1971 was out. Because,
in a struggle like that, there is always a fear
and threat of an escalation. So, as I said,
out of evil, comes good. Here, there are
two negatives which have resulted in a
positive development.

It is often felt—today's statement has
referred to it; and some friends have also
referred to it—that Kashmir is the core
issue. Sir, Kashmir is a very big issue. But,
it is not the core issue. The core issue is the
suspicion and hatred fostered in the forties.
It is important that the External Affairs
Ministers of India and Pakistan will meet
periodically I would beg of them to
consider whether the history books in
Pakistan, or, even in India, should not be
looked into. Then, the PTV programmes,
showing very lurid things from time to
time. Whether something can be done
about it or not? I would like to know from
the hon. Minister whether something can
be done about it
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or not because, until and unless this
suspicion and hatred are removed, things
will not proceed. So, I consider that as the
core issue. There has been a general
agreement on living in peace and amity;
amity; and on bilateral solutions. They are
all excellent principles. There is no doubt
about it. The principles are the main thing.
They are the basic things. Fortunately, there
are some specifics also. Bus service has
started; it is very good. But there are other
specifics about which the two countries
have been exercised; people have been
talking about. Things have been in the
pipeline. Was there any progress this time,
or, will there be any progress in the near
future? Here, the statement says that Prime
Minister, Vajpayee, proposed the reopening
of the checkpost on the Rajasthan-Sind
border. I would like to know from the hon.
Minister as to what was the response from
the Pakistan side. Because, Pakistan's
earlier response, when Zia-ul-Haq was
President of Pakistan, was, "I will never
open it." Is the present Government in
Pakistan willing to consider this matter? It
is good to note that there is a reference to
the revision and liberalisation of visa rules.
Under the present practice, every other day,
people have to report to the police. It
should be done away with. It should be
looked into. We should, particularly, see
that minor children, old people and women
should not be asked to go to the police
station. Something may be done about this.
The bulk of the Mohajirs in Pakistan have
gone from U.P. and Bihar. For them, the
easiest way to come to this side—Mumbai
or Lucknow—is, via the Rajasthan-Sind
border. This should be opened, and, for
that, it is also necessary that consulates
should be reopened in Karachi and
Mumbiai. I would like the Foreign Ministers
of The two countries to consider this matter
in all seriousness.

Sir, free trade may take some time. I
hope it does not take too long. But there is
one thing; they do not know enough about
us; and we do not know enough about
them, because they do not get and
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read our books and we do not get and read
their books. Same is the case with
newspapers. There is a lot of ignorance.
Can we have a free trade in books and
magazines between the two countries?
When we Indian PMs met Mr. Nawaz
Sharif, I made this suggestion and he said:
"It is a good suggestion." The hon. Minister
of Information and Broadcasting, Pakistan
who was standing there, said, "From our
side, there is no objecltion." 1 am sure,
there will be no objection from the Indian
side. The two hon. Prime Ministers could
take this as a priority item. Only a few days
before the Prime Ministers meeting, there
was a conference of Members of
Parliament of India and Pakistan. Both, the
Prime Minister of Pakistan and the hon.
Prime Minister of India welcomed it
because the officials meet at official level;
the Ministers meet at their level; and
millions of people cannot meet. The best
way is, the Members of Parliament and the
Members of Legislatures from both the
sides representing the millions, should
meet regularly. May I request the hon.
Foreign Minister to consider this matter
whether we can institutionalise this thing?
Every six months or so, a group of
Pakistani MPs comes here, and after
another six months, a group of Indian Mps
goes there.

Sir. when I went there, there was a big
surprise for me. I never knew that Lahour
celebrates Basant, and celebrates it in such
a fantastic way. There is no word for it, A
group of Indians had gone there to take
part in the Basant celebratings. I would
suggest that the Government should
consider inviting socio-cultural leaders
from Pakistan to come over here. It can be
any time. It can be Holi, it can be Diwali,
or It can be any day. One of such days can
be picked, so that there is a greater contact
between the people of the two countries.
Our good friend Ramoowalia referred to
some ancient temples there. Many Sikh
shrines are there. Temples are there. There
are two temples which belong to the'
Sanatanis, that is, Katasraja and
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Hingraja. They are in an utter state of
neglect. I had the good fortune of visiting
the Katasraja. It can be visited when one is
coming by car from Islamabad to Lahore.
The two External Affairs Ministers could
go into this matter and see to it that these
great religions centres are re-activated and
renovated.

SHRI JOHN F. FERNANDES (Goa):
Mr. Chairman, Sir, as rightly mentioned by
my colleague, no reference has been made
in the Statement to the Shimla Agreement.
May I know whether the contents of the
Shimla Agreement were also discussed to
see that the Kashmir issue is not raised at
any international fora but only through the
bilateral agreement between India and
Pakistan? There is also no mention, in the
Statement, of any meeting between the two
Foreign Ministers of Pakistan and India.
Did any meeting take place at the level of
the External Affairs Minister of India and
the Foreign Minister of Pakistan?

Then, an invitation was extended by the
hon. Prime Minister to the Prime Minister
of Pakistan and his Mrs. to visit India. Has
that invitation been accepted? If yes, when
are they likely to visit our country?

Thirdly, there is a hot line between the
Prime Ministers of the two countries. I
would like to know whether any hot line is
also likely to be established between the
Foreign Ministers of the two countries
because, as stated by the hon. Minister, the
Inter-Ministerial Committee is likely to
meet. Then, have we signed any free-trade
agreement with Pakistan also, as we have
signed with Sri Lanka? At the moment,
smuggling is going on across the border
Pakistan imports tea from India through
Dubai and Singapore, but not directly.
Were there any talks on the CTBT because
both of us are involved in the CTBT issue,
and both are making statements thai each
one will sign only when the other will sign
it? Was any decision arrived at on this mat-
ter? Finally, did we make any inquiry to
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know as to where the nuclear command
lies? Docs it lie with the political leader-
ship, as it is in our country, or, it lies with
the Army leadership?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI JASWANT SINGH):
Mr. Chairman, Sir, I am very grateful to all
the hon. Members who have lent their
support and expressed their agreement
with what our Prime Minister has done by
undertaking this visit on the bus to Lahore.
The gratitude that is expressed is in fact,
not simply a personal gratitude on behalf
of the Government, but it is a
demonstration of the wide unanimous
consensus that exists within the political
bodies, not simply the political bodies, but,
indeed, in the large masses of the Indian
people, that the only path between India
and Pakistan is the path of amity, peace
and friendship. This has been an exciting
journey. This journey from Pokhran to
Lahore is not a departure. It is a
development. Malkaniji is entirely right in
observing that the linkage is direct, and the
one has indeed led to the other.

So far as the symbolism of undertaking
the journey by bus is concerned, the Prime
Minister caught the imagination simply
because he caught the mood of the two
peoples. As he said, and s I had an
occasion to mention to the Press in Lahore,
g 99 g IR XIT BT 99 & §, g
SO B 89 © Sir, 1 submit to the

Leader of the Opposition that I recognise
entirely the wisdom and the validity of
what he says — that we need to go beyond
statements is entirely right. We need to go
beyond statements. One of the great
misfortunes of the relations between India
and Pakistan has been that we have made
statements, taken tentative steps and then
stopped at that. I am not here to seek credit
or to take credit because credit is not by
seeking or taking. The continuity of the
policy is evident, but the excellence of the
genius lies in catching the moment and
utilising that moment for the benefit of the
two peoples.
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Sir, I will attempt to answer the clarifi-
cations of the hon. Members. Some have
been repeated, which I will answer only
once. Others, I will cover as extensively as
possible because I believe that the whole
subject of India-Pakistan relations merits
this kind of treatment.

There is a question that has come up on
a number of occasions. A number of hon.
Members have referred to it, and it relates
to terrorism. The reference has come in the
form of the most unfortunate and ghastly
killings just on the eve of the hon. Prime
Minister's visit to Lahore. The killings
were directed at sabotaging a much larger
effort. The killings were directed at
stopping this great journey which in
distance is perhaps a journey only from
Delhi to Lahore or Lahore to Attari-
Wagah. But this journey is not to be
measured in terms of the kilometres that
we travelled. The great distance of mutual
antipathy and lack of trust and belief was
covered in that bus journey. This is my
belief as one of the small players in this
great drama that has been enacted. That is
why it is a moment of history, and it is a
defining moment.

So far as the Jammu killings were
concerned, they were most unfortunate.
They are to be condemned. Prime Minister
Vajpayee did indeed raise it in his
discussions with Prime Minister Nawaz
Sharif. He did make it quite categorical
and clear, even if in courteous language
"There are just two paths. There is the path
of peace and amity and friendship and
accord, and there is the path of violence.
Violence will not succeed." That is the
message the Prime Minister conveyed in
his bilateral discussions with his Pakistani
counterpart. That is the message that he
repeated in all his various speeches,
wherever he was, be it the banquet in
Lahore or be it the public speech that he
made in Lahore. I do believe that he is the
first Prime Minister of India to have had
an opportunity to address the people of
Pakistan directly in a public meeting.
However small the public meeting was
compared to the stan-
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dards that we have in both our countries,
he is the first Prime Minister after 1961,
who had a chance to address a public
meeting in Lahore. And there he spoke
from no prepared text. He spoke from his
heart. He spoke as a citizen of India and as
a representative of this great country,
which we have the honour to represent in
this House.

I would like, for a moment, to dwell on
the aspect of terrorism. There are two
specific references to it. One is in the
Lahore Declaration. I urge upon the hon.
Members to read the three documents
together. They are not separate documents.
These documents do not divide India-
Pakistan relations by three. They are to be
read in unity and continuity. They
complement and supplement each other. In
the Lahore Declaration on Kashmir, they
contain two very important elements. In
the Labore Declaration the two Prime
Ministers: "..have agreed that their
respective Governments shall refrain from
intervention and interference in each
other's internal affairs." The point that was
made by an hon. Member earlier is
clarified here, that they shall refrain from
intervention and interference in each
other's internal affairs. Thereafter, other
points reaffirm condmenation of terrorism
in all its forms and manifestations and their
determination to combat this menace.
These two read together are a clear enough
enunciation of the position that the Prime
Ministers of the two countries have
adopted.

A number of hon. Members made a
reference to the Shimla Agreement. It is
exiomatic. It is self-evident and it stands as
the corner-stone for the conduct of
bilateral relations between India and
Pakistan. This is brought out through
prominent references to the Shimla Ag-
reement in the Lahore Declaration and in
the Memorandum of Understanding. The
Lahore Declaration reiterates the deter-
mination of both the countries to imple-
ment the Shimla Agreement in letter and
spirit. Likewise the Memorandum of
Understanding reiterates the determina-

[26 FEB. 1999]

by Minister 374

tion of both the countries to implementing
the Shimla Agreement in letter and spirit.

SHRI BHUVNESH CHATURVEDI: It
is not contained in your Statement.

SHRI JASWANT SINGH: I recognise' it,
Sir, because my Statement too has to be
read with the three documents i.e. the
Lahore Declaration, the Memorandum of
Understanding and also the Joint Statement.

The hon. Leader of the Opposition has
spoken of SAARC. While making a re-
ference to SAARC, the hon. Leader of the
Opposition has stated that it is his
experience that all along, in the evolution
of SAARC, our good neighbour has stood
in the way. Sir, it is my feeling that even
within SAARC, particularly on the trade
front, there is a movement. In SAARC, a
preferential trade agreement has been
signed; and SAARC has to move towards
SAFTA. It is also a fact that within the
SAARC, there is now a movement in its
journey in advance of the other obligations,
towards arriving at a free trade areas,
rather quickly. An observation was made
that there is an insufficient progress of
trade. Considering the size of the two
countries, and the potential for enhanced
trade, I would agree that this is not enough.

SHIE AIgHS TSI W ATEd o BRAT]
5 =1 Rearaa @ aordist € a1 9IS /i B
BRIET ST o1 & fou B <& B, Yar 81 § |
TE U MY H AR g S ® o st
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3T B9 TRt & A1 faTelt Wig &t
IO HR T8 8 dl I8 (U 39 H T8 Bl
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That there is a potential for a great deal
more. I accept. It is a recognition of that
potential that the two Prime Ministers have
created an atmosphere, have created an
ambience within which now developments
have to take place. Therefore, the
honourable the Leader of the Opposition is
correct when he points out, "What is this
dialogue process that you have set in
motion?" But there are three*
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levels at which this dialogue has to take
place immediately. There is the expert
level at which we will meet. There is the
Foreign Secretaries level where it would
take place; and there is the Foreign
Ministers level. A question was asked by
him on the credible mechanism to be put
in place on nuclear confidence building
measures. I would like to dwell at some
length and point out about the credible
mechanism.

The first step has been taken; the two
countries—post-May, 1998—have sat to-
gether and have said that we need to talk to
each other; we need to reconfirm certain
aspects. Those that they reconfirm have
been stated in this, that they shall not
resume testing is stated, unless and until
national imperatives dictate other-wise.
They have, on the front of ballistic missiles,
committed themselves to concluding an
agreement so that ballistic flight-testing by
itself does not contribute to enhancing
tension. This credible mechanism will be
put into place through these agreements,
through an expert level meeting between
the two countries, through Foreign
Secretaries meetings; and more
particularly, the two Foriegn Ministers
have been entrusted with the responsibility
of undertaking this. As I have said in my
statement, we have been directed by the
Prime Ministers to meet periodically. 1 will
meet my counterpart. Even before I left, 1
was suggesting the dates on which we
could meet. We are trying to work out a
suitable date so that, immediately the
Foreign Ministers level meeting could take
place. In any event, in the middle of next
month, because of the SAARC Ministerial
level meeting which is to take place in
Colombo—I am due to meet him. This is
also a part of the agreement that whether
we formally meet at the invitation of each
other only in a bilateral manner or in a
forum whenever an occasion arises in a
largci forum we will, on the sidelines of
that forum, engage with each other to
review the progress and sec what is
happening or what aspects need to be
discussed.

[RAJYA SABHA]

by Minister 376

The honourable the Leader of the
Opposition referred to the 300th Aniversary
celeberations of the Khalsa Panth. I think,
hon. Member, Mr. Kuldip Nayyar, also
referred to it. When he said that I was not
present at the meeting between the two
Chief Ministers. The two Chief Ministers of
the two Punjabs. & USIi®” He was right.
This matter was referred to by the Prime
Minister. In fact, he directed me to raise
this issue in the full-delegation-level
meeting. If my memory serves me right,
there were three aspects. One was that
when the celebrations of the 300lh
Anniversary of the Khalsa Panth take place,
visa restrictions should be so eased that
pilgrims are able to move more easily. The
second aspect was about the restoiation,
renovation and up keep of shrines, Sikh
shrines, in Pakistan. The third was about the
mangement of those shrines. All these three
points were referred to by the Prime
Minister at the fill delegation level meeting.
And a direction was given to the Pakistan
Foreign Office that necessary action to
taken in this regard. I did, Sir, also, in my
private conversations and in the delegation
level meeting, refer to the two places of
Hinglaj Mata and also Kata Raj. 1
mentioned to them that, particularly for
those of us who come from West Rajasthan
and Kutch, Hinglaj has been a great pilgrim
place. It is now completely denied to great
many devouts who would otherwise like to
go to Hinglaj. Hinglaj lies in Baluchistan in
an area of some sensitivity to Pakistan. But
nevertheless, they have agreed to examine
this; and should anyone wish to go to
Hinglaj, it will be my personal endeavour
to try and work this out. So also the
maintenance and upkeep of those shrines.

My colleague and friend also referred to
and wanted to know on the aspect of
advancement of substance. This is a very-
valid point. I entirely share this. It shall be
the endeavour of this Government and my
endeavour, in the discharge of my
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responsibilities, to see that we do
advance on substance with the same sense
of urgency that has been demonstrated by
the two Prime Ministers. He referred to the
speech, the moving speech, of the hon.
Prime Minister of Pakistan at the historic
Fort Lahore, about singing the same song.
I repeated, not that phrase, but a phrase
somewhat similar, to my counterpart. I do
not speak Punjabi very well though I
understand Punjabi. I told them that we
have to move into a situation where—
those that are fluent in Punjabi will forgive
me—*I=T AT TS, <S4 A A
We will have to. There is no other way.
We shall have to.

I wish to set at rest a doubt that has been
voiced by a number of hon. Members
relating to the role played, allegedly
played by the United States of America or
any other country in this regard. This
matter was clarified by me on a number of
occasions. I have no difficulty in clarifying
that whenever this suggestion was made or
whenever this suggestion was even hinted
at, | have rejected it outright because it is
my personal belief—and I subscribe to
it—that this Sub-continent has a natural
balance.

7.00 P.M.

Any foreign intervention in this Sub-
continent, in any form, destablises the
balance, whether it is in Afghanistan or
whether it is elsewhere, and that
destablisation lasts for a very long time,
and therefore, whenever this suggestion
has come to me, be it from the United
States of America, the U.K. or anywhere,
and they have attempted to fish in troubled
water, I have made it very clear that we
are born of the same womb—India and
Pakisatan are born of the same womb—we
talk the same language, we do not need
interpreters to convey to each other what
we are doing. In the initiative that was
taken in this bus journey, in this TRIAD of
declarations, at no point, directly or
indirectly, was it
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suggested or even by a hint was any
foreign intervention accepted, or even,
suggested because the dynamics of what
has been done today is in itself so
profound, that in it, there is no space left
for any foreign intervention. The challenge
is upon us now, the collectivity of the
political class of both countries, to
demonstrate continued follow-up action,
so that, what has been demonstrated as
possible, bilaterally, between India and
Pakistan, does not run a ground on the
sands of inaction.

Sir, my friend, Shri Gurudas Das Gupta,
spoke of a departure from policy, which I,
with humility, suggest was not. It is a
continuation. He spoke for the need for
political will, of conviction, of courage, to
act. I endorse that entirely. But I leave a
thought within that; in fact, -the
undertaking of this journey was an act of
great political courage. This in itself was
a demonstration of political

courage that Main Saheb Nawaz Sharif
should receive the Indian Prime Minister
at Wagah. It was an act of political
courage, and I recognise that. We shall
continue to need further acts of political
courage. But now, these acts of political
courage shall have to come not simply
from the leadership alone, they will have
to come from the collectivity of the
political class of India, and only then the
leadership shall be further emboldened,

Shri Gurudas Das Gupta also spoke of
economic cooperation to follow or
precede. I believe, Sir, there is now
recognition; and I have made this point
repeatedly. In fact, Shri John F. Fernandes
has put a question whether I had talks with
my counterpart. Inevitably, there will be
talks. But this is a statement on the Prime
Minister's visit. We were just camp-
followers. It is the glory of the Prime
Minister. Sir, so far as the question of
economic cooperation is concerned,
whether it will precede or follow, I don't
think that is any longer a debating point
because, as I pointed out to my counter
part, I spoke to him in Hindustani.
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B9 P GO b g 8l © | AR U
HEELAIRERIE I IREas ko
TS TA Wi W $ 7RE 991 81 oMY |
BAR U gAN & A1 R, R Ryaraeh
BT U | gRfiferg i+ 9 W7 et fvan 2,
= A g8 YW gs 8 | Aiferd are al
3R T Gl |

More delegation should go, was the
suggestion given by Shri Gurudas Das
Gupta. Yes, Sir, without doubt. Indeed, it
was very heartening that without any
suggestion from me, there was a
delegation with FICCI representation on it.
I only had to suggest: "Yes, we will stand
by you. You go ahead and do it." ....upon
which FICCI has taken an initiative to set
up a joint body between India and
Pakistan. It has already been launched. It
only underlines the point. Sir, that if the
leadership shows the way, provides the
opportunity, the two people are ready to
follow, and that is precisely what lies at
the heart of the great initiative that the
Prime Minister has taken.

Sir, my good friend also referred to the
follow-up, the additionalities. = The
additionalities 1 had already explained at
the expert level, at the Foreign Secretary
level, and at the Foriegn Minister level.
This is not directly linked, Sir, but he was
good enough to enquire about the CTBT,
and I have had occasion to verify this in the
other House. If you want me to, I will take
it up, but it is not directly linked with this
subject. Sir, the position of the Government
of India, as 1 said in the other House is
categorical, explicit and unambiguous. So
far as the Treaty on Comprchensive Test
Ban is concerned, we stand exactly where
the Prime Minister stands, or what he has
stated in both Houses. I have stated the
position of the Government in this House,
and what I feel is we had a very good
debate which the other House could not
have. That is the position that is being
stated in the U.N. General Assembly also.
On a treaty on Fissile material cut off we
are
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committed to engaging in serious,
meaningful, productive negotiations for a
verifiable, treaty on future production. On
this, we will engage in negotiations in the
Conference on Disarmament in Geneva for
which the process is set in motion, and an
ad-hoc Committee is to be formed, and of
which India shall be a member, hopefully.

On export controls, India's position and
record is second to none. Indeed, it is
better than some of the P-5 countries
themselves. We are committed to further
strengthening  the  export  control
mechanisms so that we are able to ensure
that weapons of mass destruction or
technology related to weapons of mass
destruction is  not  unauthorisedly
communicated elsewhere, and then there is
a defence posture. It is a sovereign
function. It is not open to negotiations. It is
clear and explicit.

On terroism, I have answered the points.
On WTO, Sir, yes, Pakistan is interested.
That is why there is reference. They shall
consult with us. What else we have done
about the WTO, is tendentious, but gets
drawn into the discussions. In a very
recent meeting at Montego, in Jamaica,
India offered the proposal of hosting a
conference on WrO in India, preparatory
to the Ministerial level conference, which
is to be held later this year. G-15 not only
agreed to India's proposal but also
welcomed this initiative of India, and we
are going to host this conference. Now, the
G-15 comprises three Continents. G-15 is
no longer G-15 now because there are 17
nations. Seventeen nations will
congregate. We have invited them. We

have informed Pakistan that we are ready
to consult with them on WTO issues
because our issues are similar. We will
discuss WTO issues in the SAARC
Ministerial-level meeting in the middle of
next month in Colombo where again we
will confer with Pakistan.

There was a question raised by two or
three Members regarding Chiefs of the
three Services of Pakistan—Army, Navy
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and Air Force—meeting the Prime
Minister. I think, that was a wholly
misguided and an entirely tendentious
report. The three Chiefs received the
Indian Prime Minister as soon as his
helicopter landed in the Governor's house
in Lahore. Earlier, they were busy with
another visit; not that they refused to come
to Wagah. There was slight disparity in the
timings. They were present when the
Indian Prime Minister went there. They
received the Indian Prime Minister with
utmost courtesy. A gun salute was given
for the Indian Prime Minister's arrival and
departure; a courtesy that is not normally
extended to Prime Ministers but is
reserved only for Heads of State. A gun
salute was given at Wagah. And a gun
salute was given at the Lahore Airport
before his departure. The three Service
Chiefs called on him and received him
when his helicopter landed. Then they
separately called on him in the Governor's
House, where he was staying. They spent
some time with him. There were a number
of meetings. And, because of courtesy to
the host country, I am not free to divulge
on all aspects of the discussion. But there is
one aspect which I have no difficulty in
sharing with you. The Indian Prime
Minister suggested to the three Chiefs —
because we were very interestingly poised
on that particular day in a cricket match —
that when we can play cricket, hockey and
other games at this level, why can't the
Services play with each other? Why can't
the Service have an Inter-Services Cricket
or Inter-Services Hockey match. This was
suggested.

\uTafr wEEy, off areg St | Ao | 9
HIYUT o S9dh R | HaT | 9& 91 B,
Ik gaTEAT St T SR-BeHR @ 9
QIERTS | S8 U 91 FEl, BHW a9
el | 9T AN EH T BN radid & SIRY AT
UH-GER BT GA-GRE GG | § 50 AIel
TPH TP TN B foram & | 319+ 319 § I8
TS 4T TN B form § | 819+ &g § I8
TS 97 AT & | iefaid & SIRY A9l &
B | 98 I 914 Fe, ST &H T 9D
T 3R T U 91 TE B d fraat
Pl ? gifey
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g B AR e 8, arE
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WAL BT 89 AP TR G < AT IR B
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g T8 B | Iradi 99 T8 gkl 7, ag @
R Hfrgere 8T 2 | 98 99 T8 T |
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My senior, an advocate of amity
between our two countries, spoke of a no-
war propaganda through media and follow-
up. I will come to the other points. Yes, we
raised this point. We raised the point-and I
am very glad that this point has come from
somebody who belongs to the media and
represents the media. The vehicle for
propaganda is the media. If, therefore, as a
politician, I were to suggest to the media to
please excercise restraint, all of you would
be up in arms against me and say 'who are
you to tell us about the media? of 'What
should do and how should we do?' There is
need for the media to excercise a great deal
of restraint on issues of high sensitivity like
this. I did point out, it was pointed out in
the dialogue that, at some stage, we have to
stop this propaganda. It is destructive. It
destroys the relationship. It sometimes
destroys the nations also. It has been
raised. There is follow-up needed on this,
through  television programmes and
discourses. Of course, there is follow-up
needed. As regards the question as to how
soon we will act, well we will act as soon as
we can. | cannot, however, impart into the
process an artificial pace because when I
impart into it an artificial pace at times I
worry whether I might not cause a burnout.

On the no-war pact aspect—this was a
point made by somebody—statements
have been issued from Pakistan that unless
the core issue of Jammu and Kashmir 'is
settled, the question of nuclear weapons
cannot be addressed, etc. I will not go into
any dialectical assessment of what they
have said or
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what we have asserted. These three
statements, which are a triad, speak for
themselves that the leadership of Pakistan
and India have managed in their wisdom to
arrive at these three documents and,
notwithstanding what has been stated
earlier, it is definitely a movement. Is it a
movement towards a no-war pact? No, Sir,
not yet. It is not. Is it a movement towards
no war? Yes, definitely, it is a movement.
1 say it is a movement not simply because
you are a part of the audience. At the
Lahore meeting the hon. Prime Minister
said, “8¥9 ST 1&gl gF 3

This was the statement being made by
the Prime Minister of India in Pakistan and
he said, “89 ST 781 819 <3 | To achieve
that a great deal needs to be done. Yes, a
great deal needs to be done. We are
moving towards that. How are we moving?
We are moving towards that brick upon
brick. Through the process of confidence-
building measures we have to achieve it.

et 3eTTE S o &R O Rg %
IR ¥ B,

This is a matter of some particular
interest to me more directly, because I
come from the western-most district of this
country. My home is not very far from
Sindh. My relations are still in Sindh. In
fact, one of my relatives is a member of
the Pakistan National Assembly. As far as
I am concerned, the opening of Rajasthan-
Sindh border by rail route is a matter of
very parochial interest. I cannot cite that
parochial interest.

I BHRT GeITd 8] b WP IR AR
HATET % i I YeTd 1S g2l §S ¥ 3R
ISP GUR {371 AQ 1 I8 GRET IR 2
St Aen 9w F BRI UB g IR A
T R A AT — BexmEIe g & K
3R 3R I8 G A af o faaremai &1
f31ep aferan wred  far & @1 o arel
o 3R ITH! A o F oy el R
SEERIC)
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ST ol B, Y st fireran 2, Seelt 9
AR 3R IR F ARKR 3R dER 4
PR SR PR A gAl | I8 1 I 30
fPelHIeR &1 8 98 3 BIR fhalHIeR &1 8
ST 8 | 89 S9! 19756 bt 8 b ovR a1
el Y A1 wgferdd enll | S8l AT
T o 1 a1 uR faaR & |

sft WigwIg oo W WTEd A
HIHR W TEH d 919 dal | a8 R
wre & forg e Sorar | F A g 6 v
HEH BT I 3T AT AT IR SSTHT ATSTHT &1
| 95T & IR | 3N+ 91 gaTs | MO AR
Fhed | < 7, 99 oIk gae o agford
9 | UT TP AT WA & T 3 ¥ 9
TS 2 | SH R RIT-HT BeH IS & I8
BRE Wehedl Afded TR W ST e |
IFaferan ATed & e, IS |arel &1 S
A < a1 8 | U |are AT, e Sl | 48l
T | He is not here. Two of his queries need

to be clarified. There were some
demonstrations  in  Lahore. = These
demonstrations, to my belief, were a part
of the same kind of activity that was
witnessed in the killings in Jammu. They
were directed at thwarting this great
historical ~ movement, a  movement
towards amity. It goes to their credit and
it speaks of the political conviction and
the courage, of which you have spoken,
my dear friend, of the two Prime
Ministers. These demonstrations were
limited to a handful of people and were
more an aspect of a manifestation of
Pakistan'sinternal politics, a
manifestation of Pakistan's own internal
political ~ turnings, rather than a
manifestation of an opposition to the
Indian Prime Minister's visit. Those
demonstrations were not permitted to
thwart the entire programme from going
through. The very next morning of the
demonstration, the Prime Minister, Shri
Atal Bihari Vajpayee, asked me to
accompany him to the Minar-e-Pakistan.
My friend, Shri Arun Shourie, was also
present there. We went to Minar-e-
Pakistan — those of you who are familiar
with Lahore know — it is very close to the
area where the demonstrations took place.
So the persistence on the part of peace and
amity did definitely pay.
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Shri Malkaniji made some very
substantia] points about the police and
visa. The Prime Minister himself raised
these points. We must ease the visa
provisions. More than that, we must ease
the oppression of the police in the
management of visa. He stated that we
should move towards opening a consultate.
We will do so. He also mentioned that we
should have free flow of books and
periodicals. There is no doubt about it. On
institutionalisation, we will provide the
fullest possible support on behalf of the
Government just as the meetings of
Federation of Indian Chambers of
Commerce and Industry have been
institutionalised. Would the hon. Members
wish to set up a forum for peace and amity
of Indian and Pakistani Parliamentarians?
If you take such an initiative, certainly
from the Government side....

DR. BIPLAB DASGUPTA: Sir,
already there is such a forum. Kumari
Nirmala Deshpande is not here. A joint
forum has been formed. She had taken the
initiative.

SHRI GURUDAS DAS GUPTA: Sir,
appreciate the hon. Minister.

SHRI JASWANT SINGH: If you do it,
we will provide all the support.

I am sorry, Sir. I should address you.
Sir, if you give your blessings to such
initiatives, as your servants in the MEA,
we will provide all the assistance that we
can in this regard.

Sir, so far as socio-cultural exchanges
and celebrations are concerned, as we saw
there on Basant, Lahore is addicted to
Patangs. Perhaps the only other city that I
know which has a greater addiction to
Patangs is Jaipur.
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AN HON. MEMBERS: Ahmedabad
also.

SHRI JASWANT SINGH: I am glad to
hear that there is a competition in this
regard.

Shri John F. Fernandes talked about the
Shimla Agreement. He also talked about
Foreign Minister's visit and invitation to
the Prime Minister of Pakistan. Yes, there
is an invitation. He asked, "Has any date
been fixed?" My answer is, "Not yet. It will
be fixed." He asked, "Did we discuss
trade;" Yes, we discussed trade. He asked,
"Did we discuss nuclear issues like
CTBT?" Yes, we discussed that. It will be
discussed in totality. I think I have covered
most of the points raised by the hon.
Members.

Sir, we are a part of a great movement in
history. It is entirely possible because we
are the participants in that movement, we
are unable to stand aside from this great
movement and see for ourselves the
enormity, not simply of the movement but
the enormity of the responsibility that has
now devolved not simply upon the
Government of upon the Prime Minister,
but I must, in my capacity as Minister of
External Affairs, say that it has devolved
upon the entire political community of
India. It is a challenge. I beseech the
political community of India' to rise to
seize this movement because down this
path is the path of peace, amity and
friendship; that way alone, we can address
ourselves jointly to poverty, want and
hunger, that which has spilt our two
countries for the last 50 years.

MR. CHAIRMAN: The House stands
adjourned till 12.30 p.m. tomorrow.

The House then adjourned at
twenty-six minutes past seven
of the clock till thirty minutes
past of twelve of the clock on
Saturday, the 27th February,



